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Vommerelal tlats ill Nehru Place, New 
Delhi 

3785. SHRI DHARAM DAS SHAS-
HRI: Will the Minister of WORKS 
AND HOUSING be pleased to $tate: 

(a) how and under what authority 
the various property dealers in Delhi 
have started booking of Commercial 
Flats in the two Tower plots in Nehru 
Place before their auction and for 
which it is understood they have col-
lected huge amount in crores; 

(b) '''hether Government will sell 
the commercial ffats after building up 
on these two plots by taking the value 
of the land which it expects in the 
auction and start registration on the 
first-come-first-serve basis in a self 
finance scheme;·-·and 

(c) whether in view of reply to 
part (a) do the Government propose 
tJ either cancel suctf auctions or post-
pone, till the whole matter is re-
examined and a decision is taken on 
the basis o! the· above suggestion? 

THE MINISTER ·oF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
H'OUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The Delhi Development 
Authority have reported that these 
bookings do not have their sanction/ 
approval. They do not know the 
amount collected by the JProperty 
dealers. 

(b) No, Sir. As per ' po11cy com-
mercial plots developed by tln!' Delhi 
Development Authority are disposed 
Of by auction. The two commercial 
tower plots in Nehru Place stand dis-
posed of. 

(c) The disposal of the plots was 
d•J,ne accol'ding to the · pali~y · .. laid 
down by Government. As such, the 
question of cancellation. ·0f ·tne auc-
tions does not arise. . "~ 




